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BEFORE THE HON'BLE NATIONAL GREEN TRJnUNAL, PRINCIPAL 
UENCH AT NEW DELHI 

EXECUTION APPLICATION NO. 41/2023 

JN 

ORJGINALAPPLICATION NO. 94/2023 

IN THE MATTER OF: 

HAIDER ALI ...APPLICANT 

VERSUS 

UNION OF INDIA AND ORS. ... RESPONDENTS 

ADDITIONAL REPLY AFFIDAVIT ON BEHALF OF HIMACHAL 
PRADESI4 CRJCKET ASSOCIATION, CRICKET STADIUM 
DHARAMSHALA DISTT. KANGRA, HIMACHAL PRADESH 
RESPONDENT NO. 26 PURSUNAT TO THE ORDER DATED 15-04-2021 

11 
11' 
~ '. . PASSED BY THE HON'BLE TRIBUNAL. 

~ ; JYt;f~ . 
tr . ffiht I Manuj Sh~rama S/0 S.hr~ Atma .Ram Shar~a AGED 52 YEARS: C/0 Himachal l: 11• f- Pradesh Cncket Association Cncket Stadium Dharamshala D1stt. Kangra of 
1' Himachal Pradesh, do hereby solemnly affirm and declare as under: 

·r ~ ~ 1. That I am presently working as Honorary Secretary of Himachal Pradesh 
.L, Cricket Association which manages Respondent No. 26 stadium in the present 
~ ; application and I am fully conversant with the facts and circumstances of the 

,~ ! ATTESTED . ·nt.case and I am therefore competent and authorized to swear the present 
: ~ · afftda vi t. a Notary 11c 
Jhb.wnshala (H;P.I 
~ : 2. The present additional reply filed by the Answering Respondent of Himachal 
~ i Pradesh cricket Association Cricket Stadium Dharamshala, Respondent No. 
jf pursuant to the Hon'ble Tribunal order dated 15-04-2021 and to provide 
1) dated status on compliance with all earlier directions passed in O.A. No. 
~ . SI~ o 23, earlier filed by Answering Respondents, and incorporates fresh ( ~* NC:,~~~~~~ ~ to dated 7'h Feb. 2026. The next date of hearing is fixed on 16

1
h Feb 

l Regd. No. 36' · 
~ Expired on 15108/'l027 . 

i ~ · ~ 3. . ly of the Answering Respondent to the aforesaid queries of this 
1; ltfMA le Tribunal arc as follows: 

n 
"I ~ ; 
.i;· 
f ! 
1' r 
r 'J J 

h , 
l 
; 

~ 

a. Rainwater harvesting system 
The Answering Respondent has complied with the direction to install Rain 
Water Harvesting System. It has inslalied one Rain Water Harvesting Tanks 
having capacity of 2,10,000 Liters thereby increasing the total capacity to 
3,60,000 Liters against the total required capacity of 2,40,250 Liters. The 
same position was informed to the CGWA by the Answering Respondent 
vidc letter issued on 25.11.2023 informed the CWGA about the successful 
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installation and activation of the Rainwater I l<1rvesting System. Thal in 
present the rainwater is being harvested from the moat of the ground which 
collects water from Cricket Stand, Ground and Roof of the building 
structures within the premises and the harvested waler is now being U'lcd 

for the irrigation of the Cricket Ground. Further on 28.02.2024, Dr. Sanjay 
Pandey (Sr. Scientist- CGWA) and Mr. Manohar Kumar (/\sst. Hydro 
Geologist) inspected the installation of Rain Water Harvesting System at 
pre mi. es of the Answering Respondent and f urthcr recommended to make 
another Borewell as the same will be recharged with the Flowing Moat 
Water and it was suggested by the inspecting team that this will help in 
maintaining the Ground Waler Level. It is submitted that the Answering 
Respondent has, on their recommendations, completed the work of 
installing a new borewell as well. 

b. Monthly and Ycarlv use of Fresh and RHWS Water for the Irrigation 
of Ground and Practice Areas: 

. 
is submitted that the Answering respondent has appointed an 

~ l!pendent Irrigation Expert to assess the water consumption as required 
t'Or the ground and practices areas who has submitted his report ·Weeklcy, 
1~ llhly and annually water Requirement. According to report, total water 

uired for irrigating the ground is 8000.00 hr daily which is 3 days in a 
eek. Thus, accordingly for a year on 100 days basis it is 800000.ltrs as 

mentioned in the table below. 

With regard to total rain water availability in HPCA, as per the Irrigation 
expert report and the data of rainfall of IMD, from the Stadium roof and 

AI TE:TE~ __>.nd roof area which is in total 1,45,22,000 Lts or 14522 cu.mtr annually. 
No~ . ~t is more than the water requirement of the stadium. 

OharllJilShala Ui:P.) I 

s. Total 
N Capacit 
0 y of 

RWHS 
Tanks 

IL is further submitted that for the rain water harvesting in HPCA two big 
and two small tanks have been installed. And total existing storage of 
RHWS is 2,20,000 Lts at a time which is being stored and used for the 
irrigation of the ground and practice area" The report as submitted by the 
consultant is attached herewith in ANNEXURE 1. 

Month Total Requir Month) Month Yearly Total 
s when No. of ement y ly rcctuirem Irrigation 
ground Days of per of Requir require ent of Water 
do not Groun lrrigati ement mcnt Fresh Requircme 
rec1uire d on Day of of Water nt per Year 
lrrigati lrrigati basis (3 Waler Fresh from 
on on days in for Water Bore well 
(heing a week) Grom1 from 
Heavy ' ' d Bore-
nainfal Jrrigati well 
I) ·OD for 

7 
Months 
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I 2.20,00 
0 Lts. 

4 

in a 
year 
(Ba lane 

I 

c 5 
Months 
Ha"c 
hca\ly 
Rainfal 
I) 

July/ 100 8000 1,14,28 82,585 5,78,095 8,00,000 

August/ Day Lt . 6 Lts. Lts Lts . Lis. 

Sep/ 
Feb./ 
March 

Extraction of Ground water: 

c answering respondent has confirmed that there are two tubewe lls of 
kilo litres capacity each and one recharge well, are in operation. It is 

, tionable that HPCA is managing its ground water resources by 
harging the rainfall runoff generated from roof areas of the stadium. In 

11 adherence to sustainable water resource management, HPCA has 
adopted the management system whereby rainwater from stadium roof and 
stand roof shall be collected through existing collection drain called MOTE 
and existing pipeline leads to recharge pit with recharge well. Thus, the 
above management system helps in maintaining the sustainability of the 

TTE§TED ~isting tubewell. 
A 0---- 11PCA has constructed recharge pit of 1.5m xl.5m xl.5 x dimension near 
NoUlI! PubUc . gate no. 2. which helps in collecting total rainwater of 3.375cu.mtr of water 

Dh.aJalllSbala caP.Jan~ by way of recharge well, it helps in collecting 10.8 cu.mtr of water. 
It is mentionable that ground water level of tubewell no.1 is 54. Mbgl and 
for tubewell .no. 2 is 53 M.bgl where as the ground water level of recharge 
well is 56 m. bgl which reflect the efficient ground level water 
management system in HPCA. 

d. Permission For the Borewell: 

The Answering Respondent has duly applied for the No Objection 
Certificate for the borewell from I limachal Pradesh Ground Water 
Authority Shimla for 3 Bore Wells and have been granted permiss ion/ 
J:'IOC for one Borewell on 6'h May 2025 of 6 inches Dia. Othl!r 2 more 

· borewell applications are under consideration. Permission/ NOC granted 
for one Borewell is attached herewith in ANNEURE- 2. 

S.No. No. of Borewell Pending Extraction of Water AHowcd 
Approved Approvals 

1 01 No. of -2 02 80000 Lts/ Day 
HP Pump 
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e. Rainfall Dntn ol' l l\.11> ns received from Central Ground Water 
Authority 
The Answering Respondent is also submilling the Rainfall Dara of I MD as 
received from Cenrral Ground Waler Authority and is also allachcd below 
in ANNEXURE- 3 

[ Feasibility of Sewage Treatment Pinnt: 

The Answering respondent respectfully submits that the Sewage Treatment 
Plant for Himachal Pradesh Cricket Association Cricket Stadium 
Dharamshala will not be teehnicully feasible looking at the discharge of 
water during match and non- match days. · 

The main points detailed in the Expert Report arc as under: 

Keeping in view the number of match days, the total discharge 
will be 307500 Ltrs during match days and 675 Ltrs. per day 
during non-match days. According to expert sewage water 
treatment plan shall be 308 KLD based on SBR OR MBBR. But 
the main problem is that the STP will require al least 40% of the 
total waste water discharge for the survival of Bacteria which is 
available for only 8 days during match days but for the rest of 
375 days during non match days when there will be shortage of 
waste water discharge, bacleria cannot survive and !here will be 
MLSS issue . 

.; f f>io. Events Days No. of Water Total 
People Discharge Water 

l 

2 

' 
Per Person discharge 

ncr da\' 
Match " 8 20500 15 3,07,500 
Days/ Ltrs. 
Ye<1r . 
Non..: ' 357 45 15 
Match ~pprox. 675 Ltrs. 
Days/ 
Year I 

I ' , ' 

ii) This shortfall of the sewage to 0.675 KLD per day against the 
minimum requirement of 123KLD per day will have the problem 
of MLSS survival. The STP will almost be dry and create other 
environmental haz~rds. Hence it is advised that the setting up of 
an STP will not bt advisuble'. Report ANNEXURE- 4 

g. Pul>lic Awareness Raising Program on The Conservation of' Rainwater 
in Dharamshala: 

CJ~ Scanned with OKEN Scanner 
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The Answering Respondent has organized a Public Awareness Raising 
Program along with Central Ground Water Authority local officer in 
Himachal Pradesh University Regional Centre Dharamshala on 13ch Sep. 
2024. This program was organized to make the local Panchayat people 
aware of the conserve the rainwater and its uses. ANNEXURE 5 

4. It is submitted that the answering applicant has complied with the directions 
of Hon'blc Tribunal. The answering applicant seeks leave of the Ilon'ble 
tribunal to file additional reply and supplementary documents, at the later 
stage, if so required. 

5. It is a humble prayer to Hon 'ble Tribunal to kindly take the additional reply 
filed by the Himachal Pradesh Cricket Association on the record and consider 
the same while adjudicating the present matter 

VERIFICATION 

I, the above named deponent, do hereby verify that the contents of the above·affidavh-
are true and correct, and nothing material has been concealed therefrom nor, any part 
of it is false. 

Verified at Dharamshala on this 091h day of February 2026 

~' 

I 
I ·, 

A'ITESTED. ~ 
I /L) ------ t 
NobtiY""TubUc , I 

Dbarmishala lli;P,t 

q 1~;,;t 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL 
BENCH AT NEW DELHI 

EXECUTION APPLICATION NO. 41/2023 

IN 

ORIGINALAPPLICATION NO. 94/2023 

IN THE MATTER OF: 

HAIDER AU ... APPLICANT 
VERSUS 

rf (l~ 'f~ UNION OF INDIAAND ORS. 

~)b AFFIDAVIT 

. .. RESPONDENTS 

q / I Manuj Sharma, aged about 53 years S/o Atma Ram Sharma working as Secretary 

at Himachal Pradesh Cricket Association having office at HPCA Cricket Stadium 

Dharamshala (H.P) do hereby solemnly affirm and state as under:-

1. That I am the authorized representative of the Himacbal Pradesh Cricket 

Association in the aforesaid case and the accompanying additional Reply has 

been drafted under my instructions. 

2. That I have gone through and understood the contents of the accompanying 

additional Reply, and state that the averments made therein arc true and 

correct to my knowledge and legal submissions made therein are believed to 

be true and correct on legal advice received. 

3. I further state that the contents of the accompanying additional Reply may be 

VERIFICATION 

I the above named deponent, <lo hereby verify that the contents of the above 
' 

affidavit are true and correct, and nothing material lrns been concealed therefrom 

nor, any p,mt of it is false. 
' / . \ , • i . '1 \ ,~uon 

Verified at Dharamshala on tlu.l.~~~,-,;~~r J.U;1!1!\ baVC ' 
~ e . .caicmcnt tD11 on 0 nent1 · ' '. · · · \it ~ 
affk'~ -·a cxptaintd l.O Dep_-A tbC t ' I '.,'.\ : , \ ~\ •)' \\ ' 

tiecn read.,.._ _. t.o .nders,ru•" \' ~ki· ... 
t w!\O Kl\O\<'" t at ~l"..4. '1 • \,\" Rxecu4afl 1'1Aftlrl!llltioiJl&U1lcmen . \ ·'" ':'.'·\. . . . ¥'1 

dcc~atJo . ·- __i--- •
1 

•···e off1<¥.M"ll D-i 
~ - • • 1• DEP< NENT 

n,~~/.<,,'7.,_ )/ 
a~ Scanned with OKEN Scanner 
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REPORT ON GEOLOGICAL/HYDROGEOLOGICAL AND RAIN WATER 
HARVESTING IN THE COMPLEX OF HIMACHAL PRADESH CRICKET 

ASSOCIATION STADIUM DHARAMSHALA, DISTT KANGRA, 
HIMACHAL PRADESH. 

By 
Jagan Nath Bhagat 
Scientist -D (Retd.) Date: 20.01.2025 
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REPORT ON GEOLOGICAL/HYDROGEOLOGICAL AND RAIN WATER HARVESTING IN THE 
COMPLEX OF HPCA STADIUM DHARAMSHALA DISTT KNAGRA. HIMACHAL PRADESH. 
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1.2 Administrative Details and Demography of study area 

1.3 Climate and rainfall 

1.4 Soil 

1.5 Physiography 

1.6 Geology 

1.7 Hydrogeology 

1.8 Drainage 

1.9 Ground Water Level 

2.0 Status of Water supply and Requirement 

3.0 Rainwater Harvesting and Artificial Recharge to Groundwater 

4.0 Water Conservation Techniques 

5.0 Rain Water A vailabity 

6.0 Storage Tank 

7.0 Artificial Recharge to Groundwater with Pit/ Trench with Recharge Well 
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CHAPTER-I 

1.0 INTRODUCTION 

As the global population and the demand for water continue to increase, the challenge of 

supplying potable water becomes more prominent, requiring us to manage this natural resource in a 

sustainable manner. Water sustainability can be broadly defined as "the responsible use, planning, 

and protection of water that is socially equitable, environmentally sustainable, and economically 

beneficial and that supports the ability of human society to endure and flourish into the indefinite 

future without undermining the integrity of the hydrological cycle or the ecological systems that 

depend upon it" (Gleick, 1996; Alliance for Water Stewardship, 2013). The integration of water 

sustainability into remediation projects through water conservation and reuse acknowledges the 

importance of water in our lives and our world. 

Because water is important in so many ways, it is equally important to use it wisely. In the context 

-- ofcohservat10n anareuseOfgroundwater, managementofR1machaCPradesh CriCket Association- -

(HPCA) promotes a growing awareness of the value of water resources by taking necessary 

initiatives i.e. installing water conservation structures which will not only store the rain water 

surface run-off in sufficient quantity but also recharging the groundwater with the help of recharge 

well within the HPCA cricket Stadium premises, Dharamshala, district Kangra, Himachal Pradesh, 

India. 

1.1 Study Area: Location, Extent and Accessibility of study area-

Study area falls in and around HPCA cricket Stadium premises, Dharamshala, district Kangra, 

Himachal Pradesh, India which falls in southeren part of Dharamshala city. The cricket stadium under 

the management of Himachal Pradesh Cricket Association (HPCA) is situated in beautiful 

surroundings of Dhauldhar range in Dharamshala city of Kangra district, Himachal Pradesh. The 

Dharamshala city is well known internationally as thye home of The Dalai Lama of Tibet. The cricket 

stadium lies between North latitude 32°11 '45.34" N to 32°11 '54.53" N and East longitude 76°19'29.03 

E to 76°19'36.73" situated at altitude of 1457 m. amsl. The stadium has a seating capacity of 23000 

Audience. 

92741



· 1.2 Administrative Details and Demography of study area 

Dharamshala is a town in the Indian state of Himachal Pradesh. It serves as the winter capital of the state and 

the administrative headquarters of the Kangra district since 1855. The town also hosts the Tibetan 

Government-in-exile. The town is located in the Kangra Valley, in the shadow of the Dhauladhar range of 

the Himalayas at an altitude of 1,457 metres (4,780 ft). References to Dharamshala and its surrounding areas 

are found in ancient Hindu scriptures such as Rig Veda and Mahabharata. 

The economy of the region is highly dependent on agriculture and tourism. The town is now a major hill 

station and spiritual center. It has been selected as one of a hundred in India to be developed as a smart 

city under Indian Prime Minister Narendra Modi's flagship "Smart Cities Mission. 

As of the 2011 Census of India, Dharamshala had a population of 30,764. In 2015, the area under the 

administration of the municipal body was expanded with a revised population of 53,543 in 10,992 households. 

higher than the national average of 74.04%: male literacy is 90% and female literacy is 83%. 9% of the 

population is under 6 years of age with a sex ratio of 941. As per 2011 census, the Kangra district has a 

population of 15,10,075 persons with a population density of 263 persons per sq km. Population wise it ranks 

first in the State. The male and female population in the district is 7,50,591 and 7,59,484 respectively, with a 

sex ratio of 1012 females per 1000 males. The schedule cast population in the district is 21.15 % and the 

schedule tribe population is 5.6%. As per 2011 census, the Kangra district has a population of 15,10,075 

persons with a population density of 263 persons per sq km. 

1.3 Climate and rainfall: 

The climate conditions vary from hot and sub-humid tropical (450-900m) in the southern low tracts, warm 

and temperate (900-2400m) and cold alpine and glacial (2400 m - 4800 m) in the northern and eastern high 

mountain ranges. Winter sets in November and lasts till the end of February. Summer season starts from 

May and lasts up to July. Generally, the maximum summer temperature ranges from 38°C in June and 

average minimum temperature in Dec~Jan 5°C to o0c. 

Dharamsala is the wettest place with 3400 mm rainfall. Kangra, Palampur receive more than 2000 mm 

rainfall however in Nurpur and Indora valley receives comparatively less rainfall and average temp sets up 

to 32- 38°C during summer season. 
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Fig: 1 HPCA Cricket Stadium, Dharamshala 
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1.4 Soil: 

The soils of the region vary according to altitude and climate. Because of rugged topography the soil 

profiles are channery and have diffuse boundaries between the genetic horizons thus indicating their skeletal 

character. In district Kangra soil is Alluvial, Brown hill soils and brown earth soil. Five types of soils are 

observed in the study area: - 1. Histosols (Snow field, Peaty and Saline Peaty), 2. Ultisols (Brown red and 

yellow), 3. Alfisols (Sub Mountain), 4. Ardisols (Grey Brown), 5. Entisols (Younger alluvium) 

1.5 Physiography: 

Physiographically the Dharamshala can be divided in to five units-viz. (i) high hills which cover almost 60% 

of the area (ii) Fluvio glacial outwash terraces which is located in the north east part of the city (iii) 

structural terraces in the central part (iv) valley fills and (v) piedmont plain 

1.6 Geology: The rock formations occupying the district range from pre-Cambrian to Quaternary period. 

The Hydrogeological frame work of the district is essentially controlled by the geological setting, 

--distribution of rainfall, snow rare which facilities circulation -andmovement of water through inter­

connected pores and fractures. 

Era/Period/ Ae:e Group/Formation Rock type 
Recent to Sub- Alluvium, Fluvio glacial Sand, Clay, Boulder 
Recent deposits 

Lower Miocene to Upper Siwaliks Boulder Conglomerate, 
Middle Pleistocene Sandstone 

Middle Siwaliks Sandstone, Clay 
Lower Siwaliks Clay, Sandstone 

Lower Miocene to Murree, Kasauli, Shale, Sandstone, Clay 
Middle Miocene Daghsai, Dharamsala 
Eocene Subathu, Kakra Shale, Limestone, Sandstone 
Cretaceous Giumal, Chikkim Quartzite, Limestone, 

Sandstone 
Jurassic Krol, Kioto, Laptal, Tai, Quartzite, Shale, Limestone 

Spiti 
Permian to Triassic Kuling, Salooni Shale, Slate, quartzite, 

Limestone, Schist 
Permo- Infra Krol Shale, Quartzite, Slate 
Carboniferous 
Carboniferous Lipak, Po, Manjir, Blaini Conglomerate, Quartzite, 

Limestone, Slate, Boulder bed, 
Devonian Nagthat, Muth quartzite Quartzite 
Pre Cambrian to Haimanta, Jaunsar, Quartzite, Slate, Shale, 
Devonian Shimla, Rampur, Shali, Dolomite, Limestone, Siltstone, 

Larji Sandstone, Conglomerate 
Pre Cambrian Jutog, Vaikrita, Central Slate, Phyllite, Quartzite, 

Gneiss, Chamba, Chait Sandstone, Schist, Granite, 
Gneiss 

Table: 1 Geology of the study area 
_ ... ·"' \ 

-" , ...... 1=1,'.~r\.-\ · ·t'n t' 
tJ . . , ' ·" · . . 1 1 ,~oQPl"ll ' - ·\ 
i1,v1 ., ' I 1- 1· •~"~ . • ''f {) 1 ........ , 

~q9"~~ 

District 
Kangra, Una, Solan, 
Sirmaur, Mandi 
Kangra, Solan, Bialspur, 
Una, Mandi 

Solan, Kangra 
Lahaul and Spiti 

Lahaul and Spiti 

Lahaul and Spiti 

Shimla, Lahaul and Spiti 

Lahaul and Spiti 

Lahaul and Spiti 
Shimla, Lahaul and Spiti 

Shimla, Mandi, Kinnaur, 
Lahaul and Spiti 
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1. 7 Hydrogeology: 

Hydrgeologically the area can be divided into two Hydrogeological units 

t. Fissured formations 

11. Porous formations. 

Fissured formations: 

comprises hard rocks consist of schist, quartzite, slates, phyllites, limestones, granites, 

gneisses, sandstones, conglomerates and shales which are generally massive and 

consolidated, devoid of primary porosity and permeability's. Secondary porosity and 

permeability have developed due to the tectonic activities along the fractured joints and 

fault zones. 

Porous Formations: 

--Consists Qf'Quat~mary-s~diment.s-as-fluv-ie-glacial-ancl-f1uviat-i-le-cleposits occur-as-

valley fills deposits, overlying the older rocks. Morainic and fluvio-glacial deposits are 

distributed in the higher altitude areas. 

1.8 Drainage: 

Dharamshala drainage system is chained by southern flowing tributaries Neogal, 

Baner, Gaj and Majhi Khad. All these khads are perennial. The various khads I streams 

and their catchments area are tabulated below: -

Location as below in Table-
Sr. no. Name of river I khad Catchment area (sa. km.) 
1. Gaj 616 
2. Buner 782 
,., 

Neoga] .). -
4. Maj hi -

132745



Drainage pattern is mainly dendritic. There are large number of 2nd and few are 3rd 

order streams in the area. The entire channel is filled with channel fill deposits. These 

are mainly sand, pebble, cobble and boulders. 

1.9 Ground Water Level 

To know the water level and its behavior with respect to time and space, 2 number of 

tubewells and one recharge well located within the stadium premises have been monitored. 

The water levels were taken during the month of December 2024. The depth to 

groundwater level of tubewells ranges between 53m below ground level and 54 m below 

ground level whereas the groundwater level of recharge well was 56 m. bgl. 

-~· LOCATION LONG_ITUDE J,ATITUDE _ Depth Elevation Water level 
- --(iii)- - - (m.-amsl) (m.b-gl)-

I Tubewell No. I 76°19'35.62" 32°11 '53.87" 75 1184 

2 Tubewell No. 2 76°19'30.0l" 32°11'48.98" 75 11 73 

3 Recharge well 76°19'28.54" 32°11'50.32" 74.0 11 77 

Table:2 Ground water level of HPCA Cricket Stadium 

2. Status of Water supply and Requirement: 

Water supply: 

Presently the water spply is met from two enerzised tubewells installed in the 

complex. There are two tanks of following capacity 

1. Main Irrigation (Ground) tank.: 100 Kilo Litres 

Water Requirement: 

Water requirement for existing infrastructure is as under: 

I.Water Requi rement for irrigate stadium Ground: 8000.00 Litres I day of 

the irrigation which is 3 days in a week. 

2. Water Requirement for drinking purpose to 50 staff 45 lit/ capita/day 

2250 Litres I day 

3 Water Requirement for 23000 spectetors in one match at Stadium @ 10 

lit/capita/day during the match: 230000.00 Litres 

54 

53 

56 

- --
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3.RAINW ATER HARVESTING AND ARTIFICIAL RECHARGE TO GROUNDWATER 

The rainwater harvesting and artificial recharge to groundwater is the need of an hour. The harvested rainfall 

runoff will not only provide the existing requirement of the stadium but will also augment groundwater 

resource by recharging groundwater wiyth suitable technique. The management of HPCA stadium is 

dedicated to conserve rainfall run-off by installing storage tank as well as recharge pit with recharge well. 

Surface run-off stored in storage tank will be utilized by lifting through pump for stadium use. 

4. WATER CONSERVATION TECHNIQUES 

In order to harvest the surface rainfall runoff HPCA adopted installation of surface tank and recharge pit for 

____ grn_undwateu:e_charge_p_urp_os_e _ _ln_oLdeL tu _cakulate_ tb_e_quanticy_oLrainfalLrun~nfLgene.rate_d_wlthirLstadium_ 

premises area breakup of different type of landuse of stadium are a under. 

1 Main Ground area: 16802 sq m. 

1. Practise area- I: 1635 sq m. 

2. Practise area-2: 580 sq m 

3. Stadium stand roof area: 11572 sq. m. 

4. Roof area of stadium: 5565 sq.m 

5. RAINWATER AV AILABITY 
The average total rainfall in the area is about 2000 mm for the whole year and almost 80% of it occurs in the 

period from June to August/ September. Thus, average dependable rainfall can be considered as 1500 mm 

(considering 75% of the rainfall is dependable). 

It is proposed to harvest rainfall run-off from roof area of stadium and stand area. Thus, by taking run-off 

cofficiant 70% of annual dependable rainfall of 75% for roof of stadium and 50% of runoff cofficiant for 

Stadium stand roof area, the total quantity of annual rainfall runoff available to harvest is as under. 

i) Qunatity of rainfall runoff generated from stadium roof area 
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5565xl.5x0.7 = 5843 cum.(meter Cube) 

ii) Qunatity of rainfall runoff generated from Stadium stand roof area 

11572xl.5x0.5 = 8679 cum. 

Total qunatity ofrainfall runoff generated from both roof areas= 14522 cum or 14522000 lit. 

Thus, quantity of water harvested is more than the water requirement of stadium. The Above quantity of 

rainfall runoff generated from roof areas of stadium shall be collected from existing collection drain called 

MOTE and the existing pipeline leads to recharge pit with recharge well and 4 nos. of storage tanks 

through de-silting chambers. The details of rainwater systems are given as under. 

6 STORAGE TANK: 

In order to store the rainfall run-off generated from roof area of stadium HPCA has installed two big 

- ----fead~-made-tanks-0f-~--1-0~-000:x--2-)~+-(-500 O-x2--H -i-t-e-apae-itie-s-- e-ae-h-and-t-w-0-nu-mhe-r 0f-smal-l--tank-0f-§ QQ0-1-it-- -

capacity each. Thus total 2,20,000.00 lit capacities of tanks have been installed by HPCA in the area 

available between main road and the boundary wall of the stadium. The water from these storage tanks 

shall be lifted to existing tanks with the help of pumps for further distribution as per requirement. 
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7 ARTIFICIAL RECHARGE TO GROUNDWATER WITH PIT/ TRENCH WITH RECHARGE 

WELL 

Management of HPCA entrusted to augment groundwater resources also by recharging the rainfall run-off 

generated from roof areas of stadium shall be collected from existing collection drain called MOTE and 

the existing pipeline leads to recharge pit with recharge well. The recharging of groundwater will not 

only augment groundwater resource but will also maintain the sustainabity of both existing tubewells. 

Recharge pit of 1.5 mx l.5xl.5 dimension has been constructed near Gate no. 2. Within this recharge pit 

one no. of recharge well with 75 m of depth and 5" diameter has been constructed. The quantity of 

rainfall run-off recharge to groundwater from above recharging structure keeping in view the 40 mm of 

intensity of rainfall is as under. 
---------· ------------- ------ ---------------

Quantity ofrain water collected within recharge pit= l.5xl.5xl.5= 3.375 cum. 

Quantity of rainwater rechatge by well @ 3 lps in one hour = 10.8 cub m. 

Total capacity ofrecharge structure in one hour= 14.175 cum. or 14175 lit per hour. 
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8.0 HYDROCHEMISTRY 

Hydrochemistry is an interdisciplinary science that deals with the chemistry of water in the natural 

environment. Professional fields such as chemical hydrology, aqueous chemistry, hydrochemistry, 

water chemistry and hydro-geochemistry are al I more or less synonyms. The classical use of 

chemical characteristics in chemical hydrology is to provide information about the regional 

distribution of water qualities. At the same time, hydrochemistry has a potential use for tracing the 

origin and history of water. The hydrochemistry can also be of immense help in yielding 

information about the environment through which water has circulated. Hydrochemistry can be 

helpful in knowing about residence times, flow paths and aquifer characteristics as the chemical 

reactions are time and space dependent. It is essential to study the entire system like atmospheric 

_ water _ (_rain:w:ater), suriace._water- and - ground _water- simultaneously in- e¥aluating--their -

hydrochemistry and pollution effect. 

HPCA has carried out water quality analysis for both tubewells from Chemical laboratory of 

al Shakti Vibhag, Dharamshala. As per both reports all parameters of both tubewells falls 

within permissible limits and found fit for drinking and domestic purpose. The quality 

analysis reports are given in next two pages. 
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9. CONCLUSIONS AND RECOMMENDATIONS: 

The Study represents various geological formations ranging in age from Achaean to Recent. The 

Geology is varied with lithological units ranging from Recent fluvial to Archean crystalline. Alluvial 

deposits are confined to valley fills/ river courses. Aquifers of the Study area can be classified as 

consolidated and Alluvial formations. The Alluvial tracks along valleys are porous formations, 

whereas Metamorphic (Siwalik, & Dharamshala) and Crystalline of Precambrian to Mesozoic 

formations are treated as fissured formations. Dharamsala is the wettest place with 3400 mm 

rainfall. Kangra, Palampur receive more than 2000 mm rainfall. The depth to groundwater level of 

tubewell No 1 was 54 M.bgl and water level of Tubewell No. 2 was 53 m. bgl whereas the 

groundwater level of recharge well was 56 m. bgl.and water spply is met from two enerzised 

tubewells installed in the complex. 

_ _In_ order_ _to_ harvest the--surface rainfall runoff -H~CA adopted--installation gf surface- tank and 

recharge pit for groundwater recharge purpose. 

In order to store the rainfall run-off generated from roof area of stadium HPCA has installed two big 

readymade tanks of (105000x2) + ( 5000X2) lit capacities each and two number of small tanks of 

5000 lit capacity each. Thus total 2,20,000.00 lit capacities of tanks have been installed by HPCA. 

Management of HPCA entrusted to augment groundwater resources also by recharging the rainfall 

run-off generated from roof areas of stadium shall be collected from existing collection drain called 

MOTE and the existing pipeline leads to recharge pit with recharge well. The recharging of 

groundwater will not only augment groundwater resource but will also maintain the sustainabity of 

both existing tubewells. Recharge pit of 1.5 mx 1.5xl .5 dimension has been constructed near Gate 

no. 2. Within this recharge pit one no. of recharge well with 75 in of depth and 5" diameter has been 

constructed. 

HPCA has carried out water quality analysis for both tubewells from Chemical laboratory of al 

Shakti Vibhag, Dharamshala. As per both reports all parameters of both tubewells falls within 

permissible limits and found fit for drinking and domestic purpose. 
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- !~~ , ,~,. "'"'~ -

. --="'~·- A11~ ex ore - 2. 
.,.;e< 8-ingle Window Clearance-System 

HP Ci round Waler Authority Shim la 
Govt. of I limachal Pradesh 

FORM -3 

· [See rule 19(3)] 

PERMIT FOR EXTRACTION AND AUGMENTATION OF THE GROUND WATER SOURCE 

THE HIMACHAL PRADESH GROUND WATER AUTHORITY SHIMLA 

The Himachal Pradesh Ground Water Authority Shimla exercising the powers vested in it under Sub-section (3) of 
Section 7 of the Hima.cha l Pradesh Ground Water (Regulation and Control of Development and Management) 
Amendment Act, 2022 (Act No 14 of 2022) hereby grant a permit to MS/MR/MESSRS HPCA DHARAMSHALA HPCA 
O f.-;f'~-.J\,MSHALA TEHSIL DHARMSHALA DISTT KANGRA PIN 176215vide Permit/Application NO. HPGWA­
NIJ/52287 of 2025 - 26 to drill 1 of 6" DIA located at Latitude N N32°11 '44" & Longitude E E76° 19'27" in the area 
Khata -No. 473, Khatauni No. 691, Khasra No. 364 1 3547 3335 of mouza I Village DHARMSHALA (HP) for the use of 
ground water for Commercia l purpose as you have fulfilled the requirement for issuance of permit subject to terms and 

·::-------.-. cond itions given hereunder: 
':,. ..._, 

\ 

• The applicant is allowed to extract maximum 80000 llrs/day of ground water from above mentioned we ll. 
• Th" applicant shal l construct a rainwater harvesting slruct11re for conservation and re-charge of ground water in his/her/their premises as per section -15 of the 

lfor.achal Pradesh Ground Waler (Regulation and Control of Development and Management) Amendment Act, 2022 and as per Guidelines to Regulate and 
Control Ground Waler Extraction in the Stale of Hiniachal Pradesh notified vide Notification No.IPH-B(A)3-1/2019-ll dated. 03.05.2021, within six months of 
issuance of this Certificate of Permit and shall intimation the Executive En(1ineer, JSV Division Dharamshala on ils completion. 

• The applicant shall ins I all a water digital flow meter with Telemetry system on the ground water extraction pipe so as to check the water drawl at any time and will 
maintain its log book. 

• n1e applicant shall have to pay royalty based on the quantum of ground waler extraction through Executive Engineer, JSV Division Dharamshala for the use of 
gruund water lo the Member Secretary, Himachal Pradesh Ground Water Authority as per the Himachal Pradesh Ground Waler (Regulation and Control or 
Developrnenl and Management) Rules 2007 as per the log book of tube well, provided that a user or ground water for domestic use and farmer who irrigates less 
than one hectare of land; whether owned or leased or both shall be exempted from the payment pf royalty. 

• That the permission/sanction can be withdrawn or the quantity of water to be extracted can be restricted 1n case the ground water in the area is adversely affected 
111 terms of quantity and/or quality. 

• Acllrnl water requiremef\t be colnpuled laking into account recycling/reuse of treated water for flushing elc. 
• Certificate regarding non/partia l availabilily of wa ler supply from lhe public waler supply agency. 

The firm/applicant sha ll be required to adopt latest waler efficient technologies so as to reduce dependence on ground water resources. 
• The firm/applicant dra)Ving water more than 10m3/day of ground water shall construct piezometer, equipped with DWL.R of latest version as per Guidelines to 

r'egulate and Conlro! Ground Waler Extraction in t11e Stale of Himachal F'rndesh notified vide Notification No.IPH-B(A)3-1/2019-ll dated 03.05.202 1 "Annexure­
GWR" wilhi11 six months in consultation with lhe Sr. H;·dro9eologisl. GWO, JSV. lJna (HP) and monthly water level data shall be submitted to the Ground Water 
Org;.iniz8tion and t lim;:ichol Pradesh Ground Waler /\uthorily. 

• A!I stnkehnldc,.s extracting yrounci wator in excess of ·1001113/d sh<.111 he reciuirnd tn undert;::ike annual water audit through Confederation of Indian Industries (Cl!)/ 
Federation ln<Jirn1 Chamber or Commerce and Industry (FICCl)/Nalional i0 roductivity Council (NPC) certified aud itors and submit 8udi t reports within three months 
or completion or tl1e sc11r1e lo Himachal Pradesl1 Ground Waler Authority. All such stakeholders shall be required to reduce their ground waler use by at least 20% 
over the noxt lliree yeC:lrs through appropriate means. 

• The drilling or th" I sl1al l be gol done from a drilling a(JCnr.y/firm duly registered with the Himar.hal Pradesh Ground Water Authority and shall intimate the 
bnc"tivn !::"~ineoc, JSV Divis;on Dharamshala beforr> llrn stmt or drilling. The drilling work·shall be complotod within six months lrom the date of issuance of 
permit. 

• In case ol lndustnal connection, the firm shall nol use waste waler of lhe Industry for recharging of Ground Waler. 

• The Firm/Applicant having wa!er requirement nf 100 Kl[) or niofc than 100 KLO have to submit impact assessment report in consultat1on wi th Sr. Hydrogeologist 
G\'\/O .. J~JV Una . 

. T-t+e applicant shall have to get its permit renewed as per section 7 of Himachal Pradesh 
Grourid Water (Regulation and Control of Development and Management) Amendment Act-
2022 on expi ry of its validity. 

The permit holder is bound to develop and maintain the aforementioned source in an efficient, coordinated and 
economir:al manner and to use the water for the purpose for which permit has been given as wel l as all other provisions 
contained in the Himachal Pradesh Ground WatP.r (Regu lation and Control of Developme11t and Man'agement) 
Amendment /-\ct- 2022 (Act No. 14 of 2022) and the 1·ules framed there under; Guidelines to regulate and control Ground 
Water extraction in thrl sta te of Himachal Pradesh notified vide Notification No.IPH-B(-A)3-1/2019-li dated. 03.05.2021 and 
the conditions of the permit issued or specified by this Authority failing which the Authority shall have the full powers to 
withdraw the permit and forfeit the amount deposited as permit fee and roya lty. 

·----···----------
Sysk'm Genowlocl /\pµlication. /Jrin/ocl /Jn/c TirnG':?02S-05-06 15:05:3S 

, 1 rrr·q t'"'f l l ,. 

Fr>'f' ,\ 1 ~· ' · ' , 

~Q~~ '.g,' , . · · ·1• •i A~sodatio u 11-'""'"{ .. , . •"" . 

!-'age Numbor:i/2 
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(1 unread) - kuldeep_9999@yahoo.co. in - Yahoo Mail 

Find messages. documents. photos or peo ple 1'\dvanr~ed v 

,, ;• Re: Request for the R 

~Back ~ <~ i+ iii .l\ .. chive h Move ii DelHte 0 Spa"' ...... x 

Re: Request for the Rainfall Data of One year at Dharamshala Distt. Kangra Himacha l 
Pradesh 

Yahoo/lnbox '{;; 

BO 

Sir, 

Regional Director 
From: rdnhr Mcgwb@nic.in 

To: kuldeep singh 

Please find attached 2024 rainfall data of Himachal Pr·adesh 

----On Wed. 04 Feb 2026 16:18:41 +0530 kuldeep singh <kuldeep_9999@yahoo.co.in> wrote---

The Regional Director, 
Northern H irna layan Reg ion. 
Shimla/ Dharamshala. 

Re: The Rainfall Data ofDharamshala.Distt. Kangra, Himachal Pradesh. 

- Dear~'!ir,-

''.:) Wed, 4 Feb at 4:4 1 pm i:f 

We have pending case with Hon'blc National Green Tribunal , Principal Bench New Delhi and have been asked to ti le 
reply regarding the Rain Water Harvesting, Recharge of Bore wel l, Local Pub lic Awaremess Program on Rainwater 
Harvesting as we ll as Use of water for the Irrigation of Cricket Ground at Himacha l Pradesh cricket Association. 
Cricket Stadium Dharamshala. 

Since we could not find any Rainfall darn on the !MD web site, hence himbly request your good self to kind ly send the 
the rain fall data available with you so that the abovesaid reply can be filed to the Hon'ble Tribuna l. 

Thanking you. 

Sincerely yours , 

Kul dcep Singh 
r .. _ ...... t .. ___ , , __ 11nr~· \ r"1 . .. .. ,. ... .. 1 ... 1. 

https://mail.yahoo.com/d/folders/1/messages/AADBfcbLGF5gP8z9JernmhXGZtl ?.src=ym&reason=n8_optout 1/1 
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Month Jan-24 Feb-24 Mar-24 Apr-24 May-24 Jun-24 Jul-24 Aug-24 Sep-24 Oct-24 

S. Actual Actual Actual Actual Actual Actual Actual Actual Actual Actual 
District 

(mm) (mm) (mm) (mm) (mm) (mm) (mm) (mm) (mm) No. (mm) 

1 Bilaspur 2.3 68.4 97 19.9 2.4 48.3 206.9 368.2 182.8 0 

2 Chamba 10.3 155.4 172.2 118.7 22.1 49.3 198.2 240 80.2 0 

3 Hamirpur 3.9 86.8 81.6 25 .6 5.2 38.1 216.7 323.3 130.4 0 

4 Kangra 3.8 78.6 96.4 44 14.2 60.7 583 .9 655.7 275.6 1.5 

5 Kinnaur 1.4 51.7 116.8 67.1 7 16.3 37.8 54.3 87.2 0.4 

6 Kullu 10 151.3 225 117.7 31.4 43.9 145.9 144.7 87.6 0 

7 La haul & S 9.3 115.4 167 76.2 19.3 30.3 11.4 43.3 25.7 0.1 

8 Mandi 4.8 102.9 127.7 48.6 34.6 83 382.4 431.8 231.7 3.4 

9 Shim la 7.2 82.8 112.2 48.6 11.9 89.2 189.7 303 .1 141.3 0.2 

10 Sirmaur 0 78.8 114.5 11.2 13.4 81.4 257.4 519.6 309.1 0 

11 Solan 0.9 79.3 63.3 20.6 8.7 108.6 161.4 271.9 186.6 0 

12 Una 1 43.3 77 14.4 8.4 55.4 197.6 306 111 8.6 

13 Sub- Divisi 6.2 102 140.5 67.3 17.7 51.1 182.5 244.1 124 0.7 
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Nov-24 Dec-24 Jan-25 Feb-25 Ma r-25 

Actual Actual Actual Actual Actual 
(mm) (mm) (mm) (mm) (mm) 

0 56.9 2.7 39 31.9 

0 67.3 14.2 168.4 74.6 

0 66.7 3.1 69 .7 33.9 

0 58.9 4.8 114.2 52 .5 

0 41.5 7.4 61.8 69 

0 53 .1 20.7 220.5 156.3 

0.9 42.8 27.3 127.2 82.2 

0 39.3 9.5 105.7 75.7 

0 46 11.5 105.6 79.8 

0 46.7 9.3 42.6 36.8 

0 30.7 4 59.1 35.5 

0 54.4 1.9 51.6 17.1 

0.2 49.1 14.4 117.1 75.6 
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Annexure -~ 

Himchal Pradesh cricket Association, , 
HPCA Cricket Stadium Dharamshala, PO Dharamshala, 
Distt. Kangra, Hi:tnachal Pradesh- 176215. 

C~nnor:atfi Office g- 2,..... 
Plot No. 22/2, Makhan Majra, 
Chandigarh 160101 
Ph No. : 09878479361 
E-mail: evergreenionenviro@gmail .com 

chd@evergreenion.com 
Web.: www.evergreenionenviro.com 
ISi 14001:2004 ISi 9081:2818 

2nd Sep. 2023. 

Sub: Regarding the Setting Up of Sewage Treatment Plant at your premises 

Dear Sir, 

We have gone through all the details submitted by you in your email dated 31"' August 
2023 regarding the setting up of a Sewage Treatment Plant at your Stadium. As per the 
details submitted of occupancy, no. of seats as well as the nu.mber of matches per year on 
approximation basis. Also the no . of employees working at the stadium during daytime were 
also detailed by you. 

- -.--- -- --- W-e ·would-like to -br~g-the-following-points.-to-"-your_kind_cj)_nsideratjon !!_nd _kn~wle<l,_g~: 

'·-

The capacity of the Stadium is 20500 Persons during the matCh days which are 
restricted to maximum 7-8 matches/ days in a year. 
The n,o. of employees working during daytime are 45 and night duty only 2-3 guards 
are there . 

As per the norms, the water discharge per person during match days will be 15 Lts/ 
person comprising to 307500 Lts. And the Stadium Official staff water discharge ·will . 
be 45X15 Lts"' 675 Lts. Per day. The total discharge is 308175 Litres per day but the 
major part of the discharge of approximate 308 KL is only for 8 days and for rest of 
the year it is only 675 Lts. / day. 
The Sewage Treatment Plant Design shall be 308 KL based on SBR or MBBR 
Technology with Ultra Filtration of the Treated Water which can be re circulated in 
the Cricket Ground but main problem of the Sewage Treatment Plant which require 
at least 40% of the waste watet discharge for its functioning which is available for 7-
8 days in a year and rest of the d ays the waste water is only approximate 675 Lts. / 
day. The Bio Bacteria cannot survive under these conditions and we will have to face 
MLSS issues. 

Hence finally we are of the opinion that we should. not set up the Sewage Trealment 
Plant as per the prevailing conditions and the discharge of the Waste Water be regulated 
as exists to the main Municipal Corporation Line . 
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5/26/25, 4: 1 O PM HPCA Mail - Re: Permission to organize awareness raising program on Conservation of Rain Water in Dharamshala, H.P. 

Gmaii HPCA Office <office@hpca.cricket> 

Re: Permission to organize awareness raising program on Conservation of Rain 
Water in Dharamshala, H.P. 

D P Verma <dp48115@gmail.com> 10 September 2024 at 15:21 
To: HPCA Office <office@hpca.cricket> 

Respected Sir , 
As per your correspondence dt 2-8 24, The HPURC Dharamshala confirms the request to 
organise the said programme on 13th of September 2024. 
Regards. 

On Fri, Aug 2, 2024 at 2:59 PM HPCA Office <office@hpca.cricket> wrote: 
~ I Dear Sir, 

. I ~~dly find the a~ach7d here~th th:__~e~or Permiss.ioo_to-organize-awaren:essraTsing program on c~~servation of 
~arn V\@ter atUrnvers1ty-Reg1ona1-centre campus . 

. ! With warin regards, 

~ 

-~ 
1

1 Himachal Pradesh Cricket Association 
CIN: U92411HP2005NPL031707 
Ph:- 01892-229539 . 

1 Fax:- 01892-223539 
! E-Mail:- office@hpca.cricket 
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;://mail.google.com/mail/u/O/?ik= 1faca4a325&view=pt&search=all&permmsgid=msg-f:1809802216754242079&simpl=msg-f: 18098022167542420. . . 1 /1 
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Himachal Pradesh Cri<:l<et.Assodat lon welcomes 

\ 
\ 

·I ~HIMA\~Al ~Kt~::~ ::~r1r~mr ~fGWNAl WffRf D~AAM!H~U,l'J.~GRA• 
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Abhishek Kandwal <abhishekkandwal4@gmail.com>

Service of Additional Reply on behalf of Respondent No. 9, 17 and 26 in Haider Ali
vs UOI & Ors.
1 message

Abhishek Kandwal <abhishekkandwal4@gmail.com> 13 February 2026 at 13:45
To: gigicgeorge.adv42@yahoo.in

Dear Sir,

Please find attached the additional reply being filed on behalf of Respondent No. 9, 17 and 26 in the captioned matter.

Regards

Abhishek Kandwal
SNJ AND PARTNERS
C-217, Block C, Defence Colony
NEW DELHI-110024
Mob. No. 7676453218

 Additional Reply Affidavit on behalf of Saurashtra
Cricket Association Respondant No. 9.pdf

 HPCA REPLY Respondant No. 26.pdf

 MPCA Reply Respondant No. 17.PDF

2/13/26, 1:45 PM Gmail - Service of Additional Reply on behalf of Respondent No. 9, 17 and 26 in Haider Ali vs UOI & Ors.

https://mail.google.com/mail/u/0/?ik=145fb0759a&view=pt&search=all&permthid=thread-a:r-7718342827967586644&simpl=msg-a:r-2154537040… 1/1
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https://drive.google.com/file/d/1MOsgvm1Wn0ImtGS3OWyX_o8WHaVmfLTQ/view?usp=drive_web
https://drive.google.com/file/d/1rB12kGtDXdew1xDUXyUgg78UzSi7W0pJ/view?usp=drive_web
https://drive.google.com/file/d/1IWihSj1JwgZqBArTLtd1AjYFmxBNgMP5/view?usp=drive_web
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